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WUl the Minister of Steel, Mlaae 
and Bfetais be pleased to refer to the 
answer given to Starred Question {fa. 
846 on the 2nd December, IMS and 
state:

<a) whether the appeal before tha 
Madras High Court by the firm Mi«. 
Nanak Chand Shadi Ham under the 
Essential Commodities Act baa since 
been decided;

(b) If so, whether the punishment 
given by the lower court has beon 
confirmed or enhanced; and

(c\ if the appeal has not been de­
cided yet, whether the Centre has 
advised the new Madras Government 
to pursue these legal proceedings 
vigorously?

The Minister o f  8tate in the Minis­
try of Steel, Mines and Metals (Shri 
P. C. Sethi): (a) No, Sir.

(b) Does not arise.
(c) No, Six. High Court's decision 

is (waited.

Consumption of Diesel Oil oa K. and 
S.E. Bail way

4154. Shri Madhu Limaye:
Start S. M. Banerjee:

J>r. B aa Manohar L tkh : 
-Shri George Fernandes;

Will the Minister of Bail ways bo 
pleased to refer to the reply fiv'en 
to Unstarred Question No. 811 on 
the 7th April, 1967, and *tate:

(a) the total consumption of diesel 
oil on Eastern and South Eastern Rail­
ways;

(b) how much at this was imported;
and

(c) the total value of this impart in 
foreign exchange?

The Minister o f Battways ( M A M , 
Feonaeha): (a ) A  statement giving tho 
requisite information if  laid on tha 
Table of the House. [Placed in Library, 
See No. LT-SM/CT].




